
Minutes ofMceting No.01/2016‐ 17 of lnter Ministenal Working Group(IMWG)on SpeCial Chemicals,

Organisms,Materials,Equipmcnt and Technologies(SCOMET)held On 28.4.2016 at 3.00 PM at Udyog

Bhavan,New Delhi.

1。    After deliberations fb1lowing decisions were taken:
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Firm's name File No. Decision

1 IWs Flowserve Controls India P. Ltd., Bangalore 01/77/HO/163/AM-16/EC(S) Approved

M/s CNC Technics P Ltd,Hyderabad 01/77/HO/166/AM-16/EC(S) Deferred

M/s Motion Dynamics Pvt. Ltd., Hyderabad 01/77/HO/168/AM‐ 16/EC(S) Deferred

lWs Swiss Glascoat Equipments Ltd., Anand 01/77/110/167/AM‐ 16/EC(S) Approved subject to
pending NOC

M/s Flowservc Controis lndia P Ltd,B'lorc 01/77/110/151/AM‐ 16/EC(S) De ferred

M/s Fumace Fabrica lndia Ltd., Navi Mumbai 01/77/110/153/AM‐ 16/EC(S) Dcfcrrcd

7 Itl/s Sevem Glocon India P. Ltd., Chennai 01ノ 77/HO/164/AM-16/EC(S) Deferred

M/s Medilux Laboratories Pvt. Ltd., Pithampur 01/77/110/50/AM-16/EC(S) Deferred

M/s Larsen & Toubro Ltd., Mumbai 01/21/089/001/AM-16/EC(S) Delerred

lWs Graphite India Ltd., Nasik 01/21/089/003/AM-16/EC(S) Def'erred

11 M/s Zetatek industries Ltd., Hyderabad 01/21/089/004/AM-16/EC(S) Deferred

M/s Kineco Kaman Composites India P. Ltd., Goa 01/21/089/006/AM‐ 16/EC(S) Deferred
iWs Graphite India Ltd., Nasik 01/21/089/007/AM‐ 16/EC(S) Deferred

M/s Kutch Chcmical lndustrles Ltd,New Dclhi 01/21/089/008/AM‐ 16/EC(S) Deferred

M/s Kutch Chcmical industrics Ltd,Ncw Dclhi 01/21/089/009/AM-16/EC(S) Deferred

M/s Tata Advanced Systems Ltd., Rangareddy 01/21/089/010/AM-16/EC(S) Deferred

M/s Titanium Tantalum Products Ltd,Chcnnai 01/21/089/012/AM‐ 16/EC(S) Deferred

M/s Sachin lndusttics Ltd,Ahmedabd 01/21/089/013/AM‐ 16/EC(S) Deferred

M/s Blast Carboblocks P Ltd,Naviヽ 4umbal 01/21/089/005/AM‐ 16/EC(S) Deferred

M/s Swiss Glascoat Equipments Ltd., Anand 01/21/089/015/AM‐ 16/EC(S) Deferred

M/s Swiss Glascoat Equipments Ltd., Anand 01/21/089/016/AM‐ 16/EC(S) Deferred

M/s Tranter India P. Ltd., Pune 01/21/089/018/AM‐ 16/EC(S) Deferred

lvVs Graphite India Ltd., Nasik 01/21/089/020/AM‐ 16/EC(S) Dcfcrrcd

M/s Graphic lndia Ltd,Nasik 01/21/089/021/AM‐ 16/EC(S) Deferred

雨、 GMM Pfaudler Ltd,Mumbai 01/21/089/023/AM‐ 16/EC(S) Deferred

M/s Graphite India Ltd., Nasik 01/21/089/024/AM‐ 16/EC(S) Deferred

Itl/s Wipro Enterprises Ltd., Bangalore 01/21/089/025/AM‐ 16/EC(S) Deferred

N{/s Graphite India Ltd., Nasik 01/21/089/026/AM‐ 16/EC(S) Defened

M/s Graphite India Ltd., Nasik 01/21/089/027/AM‐ 16/EC(S) Def'erred

M/s Graphite India Ltd., Nasik 01/21/089/028/AM-16/EC(S) Deferred
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01/21/089/029/AM_16/EC(s)~ Deferred

0121/089/022/AM_16だ C(s) Dcfcrrcd

0121/089Ю33/AM‐ 16/EC(s) Deferred

継|、 Trantcr india P Ltd,
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01/21/o89/o30/AM‐ 16/EC(s) Defcrred

01/21/089/034/AM_16/EC(S)
Dcferred
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M/s AlfaI

01/21/089- Deferred

M/s GMM Pfandler

Oν77flo月 31^M_16/EC⑥ Defened

M/s Tit―
01/21/o89/oo1/AM_17/EC(s) Defened

01/21/089ノ

ー

Deferred

M/s
1/77/110/158/A

M/s Mlllti Max Engincerlng
/77/HO/162/AM‐ 16/EC(sJ

PART― C_Recuest fOr add sub part Ofthe exDOrtitems.

M/s Larsen &Toubro Ltd; 0U71/t}o,rlriMi

34BI:D: Pfog!:ssed on the fite and decided
漏淋淋鴇器弊翠寧撃♀里!里11■1」里聖■for discussion with members.

01/77/HO/203/AM‐ 15/EC(S) Case not io be
reviewed
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D1/77/HO/o9/AM‐ 16/EC(S) Case not--16---5e
reviewed

01/77/Ho/202/AM‐ 15/EC(S)~ Defened.

Part―E‐ Issue OfexpOrt authOHzatiOn On repeat order under para 2.79 0f 
ⅡBP,2015-20
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HLE Engineers pvrlifi-Nii@i[
01/77410/169/AM_1碇 c(o

verdantTelem@
01/21/o89Ю 14/AM‐ 16/EC(S)

Mersen India putftO- Ctrennai 0t/2t/089/O4i/AMi

Huntsmanlntemffi
01/21/089/053/AM‐ 17/EC(S)

PART‐ F―License withheld fOr discussiOn。

1/77/1lo/119/AM-16/EC(S)


